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Slat_I 

Pr,e •• nt ~posiilon of New Delhi 
Redevel9pment A::visory Comrr.iit~. 

1. .Secretary, Ministry of Works 
and Housing • Cbuirm;m 

2. Engineer-in-Chief, C.P.WoD. Member 

3- Vice~CI>aim!an, D.D.A, ,,' "'\0' 

4· President, N.D.M.G... 

s. Joint Secretary (Housing) 
Ministry of Works and 
Housing 

6. Director, School of Planning 
& Architecture • • 

7· Cbainnan, Indian Institwe-
of AIchitect, NortheJ;n Chap 
ter. SoB, Shanker Market, 
Connaught Circus, New 
Delhi 

8. Chief Architect, Design 
Group, Mlo Works and 
Housing 

90 Prof. M.S.V. Rao, Professor 
of Traffic Planning, School 
li,:~J & Architecture. 

10. 5hri G.B. Singh, Chief 
Engineer, Metropolitan 1 

Transport Project (RIys.), 
3S-36, Rani JIuuiai Road, 
New De\hi-IIOOSS! • 

II. Chief AIchitect, C.P.W.D., 
New Delhi. • • • 

I~ Shri Kuldip Sipgh. 406, J ang 
, ~ Road, N. DcIhi • 

13- ClUef PlaDner, Town and 
Countty PIanning Organisa-
,tian, New Delh. • • 

-do-

-do· 

.. Jo .. 

-do-

-do-

-do-

-dj;.. 

-do-

140 'S1iri B.G. Fernan '.eo, Design 
. Group. New De'hi Re-deve-

lopment Advisory Committee 
New Delhi Member • • • 8ecreIari 

IS. Shri V.K. KapPor, Deputy. 
Commissioner, Delhi. .• Member, 

°399. SRRI B.V. NA1K: Will 1he 
Minister of WORKS AND HOUSING 
be pleased to state: 

(a) the date on which the' Anti-
pollution Bill will be enforced; 

(b) whether the Chamber Of Com-
merce and Industry has rais~ anY 
objection to this Bill; and 

(c) it so, reaction of the Govern-
ment thereto? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI BHOLA PASWAN 
SHASTRI): . (a) There is no anti pol-
lution Bill. as such. However, the 
Government have endc;ed the Water 
(?i·~·i::'-~:C:J. aic1Control of'Pollution) 
Act, 1074 . . Thio Act has come into 
~;;:cc, i;o 12 SLat23 .and all Union Ter-
ritories with effect from 23rd Karch, 
1974. 

(1,) No, Sir. . I 

. (c) DoeS not arise. 

statute of Natiollal Leader at 
IIIdia Gate 

·400. SHRI SAMAR GURA: Will 
the Minister of WORKS AND HOUB-
INIf be pleased to state: 

Gate, New Delhi; aDd 

(a) whether Gqyernment have 
taken am' decision to set up a statute 
of a' national leader' at the India 

(b) it 10, 1Ile facts thereabout? 

THE ¥INIS'l'ER O:YWQRltS AND 
HOUSING (SHRI BHOLA PASWAN 

. SHASTRI): (a) No final decision in the 
matter has SO far been taken. 

(b) Does not arise. 

*401. SHRI BHOGENDRA JHA: 
SiDuMATI ROZA VIDYA-

DRAR DESHPANDE: 

Will the Mlnister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state: 
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(a) whether the priceless bronze 
idol of 'Vishnu' stolen from the Ban-
giya Sahitya Parishad was sold for 
Rs. 3.75 lakhs to the Baston Museum 
of Fine Arts; 

(b) if so, what steps Government 
have taken to get 'blrek tile 'Vishnu' 
idol; and 

(c) how many art pieces were 
stolen from the National Museum 
from 1971 to June, 1974? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFAm AND CULTURE 
(FROF. S. NURUL HASAN): (a) Yes, 
Sir. 

(b) The bronze image has been hand-
ed over to the Indian Ambassador in 
U.S.A. by the Curator, Boston 
Museum. 

(c ) No art piece was stolen from the 
National Museum, New Delhi in 1971, 
1972. However, forty one silver coins 
were stolen in 1973, of which forty 
were recovered. No theft hIllS taken 
place in 1974. 

Final Levy Prices of Sugar 

*402. SHRI M. RAM GOPAL 
REDDY: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether Government of mdia 
fixes a pro visional levy price for 
sugar On the basis of estimates at 
the beginning of cane crushing sea-
son and final levy price later every 
year; and 

(b) if so, whether final levy prices 
have been fixed for the current year 
1973-741 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULT .... JRE 
(SHRI B. P. MAURYA): (a) and (b). 
The Government generally fixes the 
prices Of levy sugar in the beginning 
of a season on the basis of the estima-
ted figures of recovery from sugarcane 

anci duration of crushing. Qf the sugar' 
factories. After close Of the crushing 
period, prices are revised, if neeeasary. 
in the light of the actual working re-, 
sults etc. The prices for 1973-74 sea-
son's production are under review ac-
cordingly. 

Coastal Highway from KancUa Port 
to Bhavnagar 

*403. SHRI VEKARIA: 
SHRI D. P. JADEJA: 

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state: 

(a) tile latest position of construct-
ing coastal highway from Kandla 
Port to Bhavnagar; and 

(b) when the work is likely to be 
cC1!Ilpleted 1 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI KAMLA-
PATI TRIPATHI): (a) and (b). The 
portion of the coastal road from 
Kandla Port to Bhavnagar forms a 
part Of the coastal highway in Guja-
rat State which is 1752 Kms long and 
Iruns from Lakhpat in Kutch to Umer-
goan in Soufh Gujarat and iB estima-
ted to cost about Rs. 25 crores. It is 
a State road and the Government of 
Gujarat is primarily concerned with 
its development. However, in order 
to assist the State Government in 
developing this road iu meeting other 
needs of the area, Government of 
India have approved a loan assistance 
of Rs. 1.43 crores to the State Govern-
ment to meet the cost of missing links 
and bridges in Porbander-Okha and 
Bhavnaga:r-Baroda sections. 

The portion from XandIa port to 
Bhavnagar of the coastal highway is 
about 848 Kms. long out of which 804 
KIils. has B.T. surface. Work on 29 
Kms. is in progress and the WOrk on 
15 Kms. is yet to be started. Also 
there areabotit 51 bridges out of 
which 9 have been completed, 14 are 
in progress, work on 31 oridges is yet 
to be started; out of these budget pro-




